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The Deputy Minister of Food and 
AffHculture (Shri M. V. Krishnappa):
fa) The auant^ty of wheat imported 
from Canada and Australia during
1951 is as follows:—

Country Quantity in thousand tons
Canada 3̂ 7*9Australia 192 2
(b) The fact is that out of a total 

quantity of 16,27,736 tons of food- 
grains imported through Bombay 
Port (not only from Canada and Aus
tralia but also from other countries) 
during the year 1951, a total quanti
ty of 68»311 tons of foodgrains (not 
damaged wheat) was received in 
Bombay godowns and that out of this 
total quantity of 68,311 tons of food
grains, 2,641 tons (which included 
about 1,500 tons of foodgrains ex s. s. 
John Chester Kendall which met with 
an accident near Suez) were con-

‘ demned as unfit for human consump
tion.

(c) Out of 2,641 tons of damaged 
grain, 1,141 tons were ship damaged 
including a small quantity damaged 

by rain and a quantity of about 
1,500 tons was damaged due to the 
accident of s. s. John Chester Ken
dall near Suez.

Shri Dabhi: May I know how much 
loss was incurred by Government on 
this account?

Shri M. V. Krlshnappa: It is not ex
actly a loss. We realise it. Whatever 
we lose by way of ship damage, it 
will be very negligible. For each ship 
it will be 5 tons, and the cost will be 
added on to that of the other food
grains and the money will be reim
bursed.

Shri Dabhi: May I know whether 
Government propose to import any 

wheat during the current year?
Shri M. y. Krishnappa; We have 

not yet imported except one ship
load from Australia up till now. But 
much depends upon the coming har
vest which will be started very soon. 
Depending upon that, we propose to 
import, if we want to import.

Sliri Mimiswamy: What would be 
the total money value of the quanti

ty of foodgrains that was made unfit 
for human consumption?

Shri M. V. Krishnappa: The quanti
ty is 1141 tons and each ton will cost 
somewhere between Rs. 450 and 
Rs. 500.

Shr T. N. Singh: Am I correct in 
understanding that the losses are 
realised from the consumers in the 
shape of a little higher price?

Shri M. V. Krishnappa: That is 
what I said. That is natural. The 
money we lose in transit—whether it 
is in the case of Government or of 
the trade—is generally added on and 
realised from the consumers.

‘T ilapia ’ Fish

*1553. Shri Radha Raman: Will the 
Minister of Food and Agricultuire be 
pleased to state:

(a) whether experiments are being 
made in India with a new fish called 
‘Tilapia*;

(b) the results of these experi
ments;

(c) the essential food values of this 
fish;

(d) the place from where it is im̂  
ported; and

(e) whether it would in any way 
solve the food problem in India?

The Deputy Minister of Food and 
Agriculture (Shri M. V. Krishnappa);
(a). Yea.

(b) The experiments are still in 
progress.

(c) The food value of this fish has 
not yet been determined.

(d) Thailand and Ceylon.
(e) If it is decided after full in

vestigation to introduce Tilapia in 
India, it is likely to make a material 
Increase in fish production.

Shri Radha Raman: May I know
the size and weight of this fish when 
fully developed?

Shri M. V. Krishnappa: After 3
months development, it will be at 
least one-fourth of a seer.
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Shri Radha Raman: What is the
climate which is suitable for its
growth?

Shri M. V. Krishnappa: It is...

Shri V. P. Nayar: May 1 know,
Sir.. .

Shri Syed Ahmed: Who eats this
flsh?

Mr. Speaker: Order, order. Mr.
Nayar.

Shri V. P. Nayar: May I know, Sir, 
whether the studies in respect of this 
fish are confined only to finding out 
the prolific multiplication of this
species or whether any attempt is 
also being made to find out whether 
this fish, Tilapia Mosambiqa, is a 
predatory fisfti?

Shri M; V. Krishnappa: Attempts 
are being made to study all aspects of 
the Question of multiplication of this 
breed: whether by the introduction 
of this fish in this country it is going 
to be a pest and eat away all other 
flsh here; the food value of this fish; 
the possibilities of consumption of 
this flsh in this country—all these 
are being investigated.

Shri Syed Ahmed: May I know in 
what part of the country this fish is 
likely to be eaten?

Shri M. V. Krishnappa: It is an
African fish .brought up in Thailand 
during the wartime. It is a new spe
cies. Its food values are being investi
gated.

W heat Imports

*̂ 1555. Shri K. P. Slnha: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether Government ^ v e  con
sidered the recommendation of the 
Estimates Committee in regard to 
import of wheat on barter terms; and

(b) if so. what arrangements have 
been made for the same?

TTie Deputy Minister of Food and 
Agriculture (Shri M. V. KrisCinappa): 
(pN Yes, Sir.

(b) The Government of India en
ter into barter agreements with fore- 
ii;gn countries where those countries 
desire such an agreement and it is 
also in the Interest of the Govern
ment of India to do so.

Shri K. P. Slnha: Have we succeed
ed ever3̂ here?

Shri M. V. KrisGinappa: For a num
ber of years. Last year and the year 
before, we had barter agreements 
with China, Russia and Argentina. 

For wheat imported from China and 
Argentina, we gave them tobacco,
tea, shellac and other things.

R ailway H ospitals

*1556. Shri Muniswamy: Will the
Minister of Railways be pleased to 
state:

(a) whether it is a fact that the
administration has permitted out
siders to be admitted in Railway
Hospitals;

(b) whether the fees paid by the 
outsiders is shared proportionately by 
the Assistant Surgeons, District Me
dical Officers, the Chief Medical Offi
cer and the administration;

(c) how many outsiders were ad
mitted in' Railway Hospitals in 1952 
and 1953; and

(d) how much amount has been 
realised by the Railways, after PV - 
fng the share to the doctor®^

The Parliamentary Secretary to the 
Minister of Railways and Transport 
(Shri Shahnawaz Khan): (a) Yes,
Sir. Spare accommodation available 
in Railway Hospitals subject to a 
maximum of 10 per cent, of the total 
beds in the hospital can be utilised 
for non-railway patients.

(b) No, Two-fifth of the fees for 
major and minor operations recover
ed from non-raSlway patfients are 
paid to the Medical Officers render
ing the service. All other charges for 
professional services, pathological, 
bacteriological tests, etc., and three- 
fifths of the fees for operations are 
credited to Railway Revenues.




